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OENTkPL ADNINIsTrTIVE TkIBUi:AL 	 1 

JiAH,TIBNCHGUiAHATI.5 

URIGIAL PPLICTIUN NO. 

. 	.. 	 . 	. 	
. 	 . 	. 	* 	. 	. 	. 	. 	. 	. 	.Applicant. 

versus 

Union of India & Ors . 	.- 	 . 	. 	. 	. 	. 	. 	Respondents. 

Fcr the Pp1icant(s) A 	\. 

&v) 

For the 	espondents. 

oi l ,4-_ v 0 _Lc 

NOTES OF1F 	REflISTH DATE' 	 - 	0_R0_E_R_,  

- 	 p 

b. 30.1.01 t 	 List the matter on 6.2.2001. 
U 

M 	 . 
0• 

LLc 
for 'Menter 

Vice-Chairiran 

.' 
-' rd 

Dy. RtgtZtrt 

6.2.01 	List on 13.2.01 for AdinissiOfl. 

t(. L 
Member 	 Vice-Chaimnan 

t13.2.1 	List on 16.2.01 alongwith 
condonation Petition for Admission. • 

Uer Vxceiian 

tim 

16.2.61 	The issue raisedretes to one 
more facet of Article of 16 of the 

••' 	ConstitUtiOfl of India. 
According to the applicant they 

were eligible for the posts a adver-' 
tised pertaining to filling up the - 	- vacancies of the junior Engineers 
Grade II as per Railway notice. The 
applicants submitted their application 
for Apprentice Jr.ngineer Grade III 
as per the advertisement dated 13th 

November 1999. The applicants pleaded 
that they were legitimately expecting 

contd/-. 
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39 of 2001 

for the call letters for appearing in 

the written test that was to be held 

on 7.1.2030. rhe applicants did'not 
receive any call any letters, They appre'.' 

hended that they missed the opportunity 

to appear in the examination for want of 
communication of the written test, more 

so in view of the all India Postal 

strike that took place in the month of 

)--Decanber, 2000 disrupting the postal 

service. The applicants pleaded in the * 

application as under : 

"the office of the Respondent No.2 
perhaps issued the call letters 
during the said period of General 
Strike and as a result many candi 
dates including the applicants did 
not receive their call letters and 
consequent could not sit in the 
written test. 

They are also contended that on account 

of postal strike the other Railway 

Recruitment Boards have postponed the 

date of written exanination/interview. 
Mr.K.NChoudhury appearing for the 

applicant also submitted about the 
requirement of wide publicity of thee 
xnployrnent Notice in the matter of Public 

employment to meet the mandate of the 
• 	Equality Clause enshrined in the Con- \  

stituticn of India. Mr.13.K.$har'ma lear 

ned counsel for the respondents submi-
tted that he was in a position to argue 
tie matter on merit since he has recei-

ved the, necessary instruction from the 
Respondent through Sri S. 5arrna. learned 
Mvocate. As per the instructions 

receive(apprehension raised in the app- 
lications are gr-oundlcc-s, baseless 

submitted Mr.B.K.5haa. According to 
Mr.Sharma the applicant No.3 did not 

apply ±or'the post. The applications 

of the other four applicants were duly 

received and their applications could' 
not be accepted and their applications 
were rejected on the ground that those 

contd/-s 



0.A. 39 of 2001 

N:ote Is of the Registry 	te( 	 Order of the Tubuni 

16.2.01 appl3.cants did not fUlfil the requirement 

mentioned in the advertisements in the 

rnployment notices. Accordingly, their 

applications were rejected Mr.Choudhury, 

however submitted that the applicants 

fulfilled the requirements and referred 

to para 4.4., of the pleadings. This O. 

is only confined to the issue of not post' 

poning the examination due to Postal 

Strike. The action of the respondents 

rejecting the candidatare of the four 

applicants are not directly in issue in 

this application apart from the disputed 

nature of the complaint. 

On 'onsieration of. aU.' the aspt 

ofiltheagpectst'othe matter we are 

not'inclinea to accept the Application 

and accordiigly,the same is dismissed. 

it would be open for the applicant to 

assail the rejections of their applica-. 

tions as per law if they are so advised, 

Member 	 Vibajan 

im 
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Order of the Tribth 
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Central Ad 	aiv Tribunal 

3JAN2(Th 

Owi;atj B,nch 

I N THE cENTR(LL i-'r1 :i :[sTRcT VFR i Lt.JNL • 	BUWAHATI 

AT GUWAHATI  

( Pin application under Secti on 19 of the (dmin :istra 

ye 	Tr.ib,.n1 	(ct. , 	1985 ) 

TI T- OF THE CASE 	oR:c3INcL 

I 	v:f It..Jj,...FIiF.:r) 	& 	Li. cF3 

1.c::q 	:t CiF'4" 

LiJ'J1ON 	OF 	II\jTi( 	x, 	1jIC 

I 	NI 	1) 	5 	X 

81 No Part.ic:ulars. 

1 (p1 .ic:t1on 
 Ver.i f..c:etion 

31, nJ?exureR/ 1 	Em: I c:vmen 
Notice No ., 2/9c._ 

 Annexure-R/2 	c,i:t:Ff:ter go 
Anne xu re-R/3Employmen t  

Nevis ci td 23 	1$ 
• R 	2Z 

tnne x u re 5/4 	Fmp 1 c:ymen t 
News 	çj Frj 

2001 Z3Zt, 
7, Annexure....5/ 	:::i :1 lIst tsr  

4i2@ 
8. I nrex!.•IrE. ...f:/f 	copies 	cf 

a I 	c::rdr 
9,1 Anrexu.re....R/ 	(Jrcier 	citd P9 

27.9.2000 

::fl5 FJSI:: 	IN is I BLJNAI.... 	S 	OFFICE  
Date of 	f :i. I :inq 

2 Dt ten? req is 1 rat. i. on 
 - 	Req :Lstration No 

REGISTRAW,  

Cc:I:i tc:I 	P/.... 
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IN 	THE CENTRAL ADMINISTRATIVE 	TRIBUNcL GUWA1--J1I 
BENCH Al-  GLJWAHAT I 

ORI G I NAL AFP. CATION NO OF 2001. 

rE:TWEE:N 

.1 

Mr1dk.. I Ahmed 
son of lite Tuleman Ahrned 
Jaiapath LanE F O . Sac ivalaya 

t.içaon 0Lhati7816 

• I(Tulsi Reo, 
s/o KR Na:idu, 
Ouarter-  NoC-3, PODu1iajan, 
District D.i hrugar:h 

Dsjsh F)ey. 
s/a Sri Nun:jridra Chandra Dey. 
Presntiy residing at Nal .iqaon 

• Nev Colony, Pandu, Guahati- 701011 

Rati. 1 Dean. 
S/a Sri Bi,rcy KUrnar Deor,i 
Mazor I)euni Gaon Maj ul i ) 
t)itrict Jorhat: 

Amanu 1 Fiaque ChOUCi hury 
'j 

vii 	 P.O.K:aUh. 
District Kamrup 	

._.• 	:p r -q  

Versus- 

Union of India 
representE':d by the Secretry 4  
Govt of India Ministry of Ri :tys, 
New Delhi 

Rail ay Rec:ru.i trnent Board 
represenfpcl by its Ch.irrnan 
Station Road GuWahatj-7f3jJM1 

North East Frontier Rai1ay,  
Head Office Mal iqaon GLwiahati-79111 
represented by its Genera:1 Manaqer.  

The Chief Personnel Ofi, 	- 
NFPai1ay, Maliqaon 
G..wahati .....781011 

RESPONDENTS, 

Con td 	p!.... 

2. 

V.' 

4 

2. 

4 

t\T\\ 
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c?Lc!,1::. against 

This app]. ication is di rented aoai net the 

arbitrary action of the respondents in nc:ltissuinq 

call 1 at tens to the applicants :ursuan t to the 

Emp : oymen t Notice No. 099 to a rEar in wv it ten 

tEst ha I ci on 07 01 2001 for the Catecjory No as 

well as for not oosi:pon :Lncj the wrL tten test he .111 nfl 

07.01.2001 on 	 fl 	 I I Strike. The ..II 

cation is el so di rented soalnet the artli trany 

act ion of the Respor dents in chanc, I op the E :<am:ina-

tion Centre un ii aLera U 

The at:p  I i,cant doc: I area. that this Hon ble 

TrILtria1 has not. :iuri.sdic:tion to acjtl:Lc:ate the  

mat tar in rape rd to wh.ic h t:his application is ma:ie 

3. 	Limi. i.e tion 

The applVant ii•H-• - • dec::lares that this 

app I icat:.ion is well wi.. thin the period Of :1.1 ml tat.ion 

preen ri. bed ttnder Sec ticin 21 of th:dmirristrat.j,ve 

Tr:ib.,.ula.L Act, .l';:i 

Contd 	p1 

ATU\ AL_2 
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4 1 	That yc::tur a pplicants are citi. zns of 

india and resident of the 3t.ato of Asin As such 

the app Ito ants are en Lit led to al I rig hts and 

pr:i.vi., Ieqs.ava:i :tab:ie to c:Lt:or1s under the 	one 

tut ion and n t hEr :1 awe of'e Ind The applicants  

have •' common cuso of ac: t orar'td ass uc: h they 

c:: rave 3, save to file a single p+ ti on 	Ha\;in 

regard to the comnon c:ausa of -ac::t :ion and cs imi tar 

1 :LE.i preyed .f:c..;r • ti.berty may kind Iv be r rn ted to 

J 0th toaether and file a sing 1e application as 

v " - p .. j under sub rull ' 	of fi 	i 	c hu 

1"r"1i:ur'a]. 	(F c.,rclr 	F.1ss 

:i.9f37) 

4.2 	. That the Respondent No I is represen ted 

byi in 	 / to the Govt of iuii 

'1a.1 w\/ , 	The Rs::)n::isn t No .2.5 a eta t'.o ry 	Boc:i y 

ardi.s represen ted by i to (Thairm.an .. The Respondent 

No :'; is the Nc::th East Fron t:i.. or Rs:i I way having its 

Hsd Qs tore at Ma t :Lgaoo Guwha Ii "1 he Pee ponden I 

No, 2 is entrusted w. th the 'funti.on of makinp 

recruitment toys r jous poe to under Reopondon I No. 4 

I 	 That the 	pI _ n- stateu 

Responcion t No.2 vide its Emp .1 oyment NTICE -NU 2/ 1 

ouLrl lobed in the Assam fr :1. buns in its Issue dated 

Con Id 
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1:3 1. 99 :invited appi :i.c:atione in prc?:.c:ribed Form for 

some tempor- a-- y one ts 1 .i k eiy to be mad, permanent 

in t he North East Frontier Fi1wavs The said post 

were di Id ed into ten c: a tsp sri cc peIn st sac: h 

c:aeoc:} ry sepe ra. te vac: enc: 155 with tote 1 number were 

shown wi th the beak up of r er3 rveci and on reerved 

"ac: anci. es  in. tre said Employment Not. ic:;e The in--

s tan t a pp 11 c: a Lion is conc::e rneci with rec ru .i tmen t. to 

he post of (ppreñtic:e Jun ic:: r E:rir:j.neer Giade 11 

(P Wey ) cover -ed by Ca.teoc.rv No 6 . In terms of the 

Employmen t Notice Lbs - s a re 5:3 \'ecanc: i.. es and the 

qual I fication pr e.sc:r - ibed i.$)::loma Ii Clvi. 1 / 

1 ec: .i. call Mechanical Engineering.it was e.so  

prov:idec 	that the a:p 1. catlons duly f .i I 1€cJ up were 

to be subm :1. t• :ed c:n c:r" Lefor -e 13 12 99 be f;. 	the  

presc.:r - ibed authority. In tcnri: of the Employment 

Nc. c:e out c: I 53 posts 9. 12 and 32 were reserved 

for SC OEC and E:enera  1 c:aieaor - ies respec: i  VE?I 

c:pv of the aforesaid 	Emp 1 symen t 

Notice 2/99 dated 13 11 1999 is annexed 

hereto and marked as ANNEXURE R/ 1 

4.4 	 that the eppi :Lcants are chi y qual ified 

inaecnuc: h ast:hev possess 1: he requ :i. si. te 	:. f Ic: a- 

1: ion in terms o f the edver Li semen 1: c : :t the a pp ii 

arcts are Di p1 c:ma ho ide re in their -  res per: t I vs 

Cc:ntc:i 	p! 

A\- 
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b'"anc:h. 	ihu.s al ]. the applicants are eliqi b].e 	to 

apply for the petecovared by Cateqory Nc 6 

The a pp i IC: an t. c. eve : save to rE: f erto 

and rely upon their tee i_rnc:ni,.l s at the time of 

- 	 hear:Lng of this application.,  

4 	 That the applicants state that in prsu 

ance oft he 5a:1 c! ac:iveLis.emant the app]. :Lc:ants K!:) 

are all el igib la applied for the post of (ppren Hr:p 

Jun :i. or: Enci. riser Grade it ( P Nay) covered by Catego-

ry No he oft ice 01 the Responder t No 2 also  

A9k 
issued ca 11 let f-c:  to 	 th in time- 

t ion that the written exam :j ant jc:n would be ha 1 ci on 

07.01.2001 in r•:x-:: nec: t :L vs Can tree. 

A c:o:::v of SuC:ti cal L it.tc?r 	is 	annexed 

here to and mars. as ANNEXURE-R/2 

4.6 	That 	in this c: oniiac. t iOn .1. t. W0U Id be 

relevant to eta ta h h  1 the Em p3. oysas of the F:  pete 

7) t,..? p a r Went resc:n ted to Eli. I ncli a. a tri KS in the 

month of .decem bar 200 thereby ci :i erup tLnq the 

poe t :1 service.ihS cf f Ic: e of the Pea poll den °t: No 2 

r)° ha pa iSSLtcECI the CEll :1: tc. r. r° dur :1. no the said 

period of General Sir :1. kr and as a result many 

Contd 	.. 	p/- 



"V 

c:ec:i..c:le.t3 inc:].udinq the app. .c: r to did not r"ereiv':e 

le.i r c:a lii e t f.e vs and coro uen t c:c:u Id not s i 'I: in 

the wr3.. tten te t \keecl lees to sayt that jreet proj u' 

ci :Lc:e has been caused to the ap: :t ic: en to I ii the 

prc:c::ess In this c:bnner ion it wou].d also be rel e' 

vent to eta to i: hat the off I c::e oft he Reeponden t 

N.o 2 also violated the Ru 1 es / instructions issued  

by t ho C:: c:Cmpeten t en thor ± ty of the Roe onden to of 

:issuinq c:a lit, et tore one mon ti'i a heed of the c:e of 

E xam:inetion By the -a 'foresaid prac:: tic::o a]. 1 the cell 

:t Otters ouq h t to have be. n issued prior to 7th 

:Oec::nber, 200 	}3c.:auoe of the a fo rose iLd I rrec:ju I a r" 

:1. cs 	the apr: Ii. c:an to had to suffer a lot That 

apart other Rail ways Rec r"ui. tmeht Boards pub I :ished 

the date of E'::<emi. n.e'!:ion by paper adverti.senen t. and 

other modes bee I doe I son inc the ca ti let tore '1" he 

:i..dea is to qiva wide pubi :ic:ation so that all con"' 

cer"ned are :Ln 'forrrecf beforehand in the .i.nstartt c:ase 

t.h&:- Respondent Nb. 2 other thanissu. nc.; the rail 

letters has not published the date of E>nLrtoti on 

t hrouo h the med i.e In view oft the postal strike the 

Respondent No 2 cup ht:ci have Issued Emp I c:mon t 

News no t:i. 'fyi. n p the date of e:;<em.inaf.'I on 

Copies of F:tl .  I cymen 1: News for writtei 
4- 

exami. na. ion I süed by the Rail way Re'' 

Lc:n 'Id 	p/ ."' 

A 



a 

- 

[8] 

cru:Ltment Board cU lahabad are annexed 

hereto and marked 

47 	rhat the applicants state that ob ac- 

count of the postal str- ike r-eferreci to above 	many 

of the Ri iways Recruitment Boards have postponed 

the date of written examinjjn./ interview. in this 

co:tion it would be relevant to refer to notices 

issued by the Railway Recruitment Board F3huhanes 

war and Ajmer whereby the date of written examina 

tion has been postponsd 

. 	Copy of the aforesaid Employment News 

issued by the Railway Recruitment Board s  

Bhibaneswar and Ajmer are annexed hereto 

and -marked as ANrJEXtJRE-- R/4 series 

• 	48 	That the applicants beq to highlight 

another seric?us anomaly in ho :tciiric the written 

test.. As per the Employment Notice No2/99 the 

examination centres have been nc:fi:ified as Liuwahati! 

Linsuka/ Lumdinçj/ Al ipurduar But the Office of 

the REsponderl € No.2 surrepticus y has chosen New 

Jalaiquri also as an examination centre. As a 

atter of fact admit card has also been issued to 

one Suhrat.o Sen :.indicatinq the eriination centre 
- - 
	as New Jai.paiauri 	 - 

Can td - 	p/-- - 

VO\ A\_ 	- 



c::opy 	of the admit 	c:ard 	dated 

04 L. 2€f)ø 5. ss.c:d to said 3 r 5.. Subra, to 

3en is 'n ne>ed her"-:to and mark ad as 

(NTh.1E'XLJRE 

4.9 	That the action of the respondent No 2 

to inc lude New Jal paiquni as examination r_:entre in 

add. ti. on to the cent res not 5.'f :1_sd in the Emr_1 oymen t 

News is not di. 'V :L cu I .j.  to unders tin d The I. dea is to 

.depive tr'ie cand i.d.a':2S 't rc::m N.E.Region 	in the 

t tsr-  of r ec "ui tmczn t The Respondent No 2 has 

mi_serabi'f ai.led to take r::'te of the o]. :i_qhi: of the 

cand:i.dat.e who hai 1s 'f'-omfar .tr] areas such as 

'ir'i:x.ira, Silchar, Tinsukia, Arunachal F'rdc.i'i and 

other çc_s of NJ F: ,Req ion The c:en.t.re at New 

a 1 pa iqur:L has been set: t.p arbitrarily to accommo ---  

date th ves ted i..n te rse t 	A :t :. a 1 onq examination 

U i I 0 RailwayR ecruitment Board, Guwanati j" (' 	J (I 

at SLtt'ahati. . I t: is fc:'e 'V 5.. rst t Sine that exam.ina- 

rcj I'c]. iS at 3:i. Ii. cj.i.ri. and c:':c'r places. it 

may be p0 in tac:! c::u 'I:: hers.:n that under" N F Ra I Iway 

there are t: hrea Railway Rec ni.mi tmen t Bc:ard's namely,  

Patna and p:nr: hi LJnc:i2rthc: c: 5. rcum-.-- 

atances, the am:: 5:. .5. on n 'f t i"s Respondent Nc . 2 to ho id 

e::<aminat.ion in centres other than the notified ones 

:L s an b :1. tra y and unreasonable.  



4 1@ 	That 't: he applicants stat ethat 	the 

app I ic:an t No. I as well as other appiciants applied 

fort. he t::os i -  ciues ti.on I n t he preec r I bed form ' 

c1e:.x::sl tinq Re t?Wi postal order sac h 

•••c 	 .. 	' 	..,..-. .._ 	.....: 	j -'.,.. 	 iml 

deposited byt. the app:i ic:ants are anr'ie::<ed 

'ier'e-tc} 	and mar- k sri as iiNXl.JRE:-"R/' 	ser'--'- 

4.11 	That: although the written -LEis', was h :1 d 

on 0i:7 øi.. . 	the pi ic:a,n -Ls cou. d not - appear 	in 

he written  test due to non-receipt of •1 :i 	 :1 i,--'- 

tsrs/ adm.i 1: card. As poin ted. oz.tt  above . the F 

spondent No,2 did not notify f be date of examina --

t ion throuq h cred ta as has been done- by other R. I 

ay Rec ru :L tmen t Boards In addition to 1 

the 	'J 't:J"sr- 	Railway f:er:  r'..Ai 't:mer'i t. 	Bcrc:ts 	have 	a]. so 

pc:s tponed the c:ta Is of p vrj " 'Lj, on due to the nos Ia I 

strike As the apr:! :icants did not rec:-e..ve any call 

e tIer an ci c: ome to know a bOut the written tst 

havi. nq been he! d on 07 Q I I rec:en t :1 y there has 

been some cteJ. ey in appr - c:achino this f--ton" his "iribu - 

Hoevsr, for ends of -i ustice the matter may be 

entertained and p1 vs re :1 le -F to the a pp 1 icar Is 

hu\ 
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4.12 That the resoc)nrjprI t. NC:) 	2 his recently  

pt.ibl :ished a 	1 ist of forty candidat: selected for 

)oc:t:1.c:)reH c.:Eurse for iRiilway Cjmmer'cie.] ()CRC) f or 

rie session $ø 2i. vide letter Nc: RRS/G/CON/153 

ted 27 the forty c and ida tee as 

many as ten Lyn i. na c a r?d :Lda tee be 1 onq to a 	a.. 

a r Sta ta to whicht, he presen 1:. incuirben t in t. he 

DI ,c:)i.:]t 	to 	the notice of 	this Hon'ble 

to . , show the bias c: f the 	 t No 2 as well 	as 

to 	show the ac: ticn of the Respondent No 2 to 	deny 

equali Hr of opport..ui :.L ty. 	fr the candidates of 	N E 

Reojon in 	violatir, nc of (rt Ic: le 14 and 16 of 	the 

Constitu tion C) f I i a 

::i 	cc::::y of 	the 	said 	1. etter 	dated 

2:2 .09.2000 is annomed hereto and marked 

as cNI\tE::xuRE 

4.13 	ThaI.: the applicants state that 	the 

action of the Respondent Na.2in purportinq to 

select cand ida tee be]. oncinq In a jar icu ar State 

c:urvjno out new examination centres takinc arbi-

trary dec 1 lone in matters of 

indicative  of colourable exercise of powers. In any 

c:ase eu: h pr"ec,: i pita :i, nc actions are not c:c'nduc VP 

fr ,  qcod administration be ide being eufierii from 

Con td 	p,.-.. 

A7I4u) AL-- 
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II. :1 

the vice j...j.f: arbitrariness To put in other words 

t he impugned d ecis ion ma k :Lnc2 process has den .i ed 

equality of o[:nJc3 rtun :1 tyto the app I i.c:an te and ther 

candidates f rc:m the req lenin the matter of publ Ic: 

emp :1 oyrnen t in violation of Ar tic: 1 es 14 and 16 of 

the 1cuLi. tut. ion of .f. nd :i.a 

4.14 	Tie t u n d e r ­  the fec:: te end ci. rc urns tances 

eta te:i a hove 	I t is respec: t fu i 1y so bm .1 ttad that 

this Hon hi. e Tn bone]. may be 	eased to intervene 

in the matter by deci ar inq the written test he ci on 

Q) 1 2ø(1 as null and 'oid an di esue a further 

ci :i nec: t:i. cn to the Responden te to ho 1 d fresh 	amine- 

t:i. o n for Cateco ny No 

4.15 	That al t.hc3uq h the wni,. ttsn test was held 

on • t the resLL:tta of the wr I. tten test 

has not yet been c:Iec:]. arecl , Therefore there may not 

be any I rn pec:3. men t to ci nec: t the res pc:n ci en t No 2 not 

to dec: 1 are the resu :t te without I save of this Hon 

ble Tr:i.bunal 

4.16 The t t iii. s ep p1 ice 'Li on 	has 	been 	f 3. ad 

bonef ide and 	'fo'e ends of 	,j ustic:a 

Con t.d 	Pt-" 

M; 



3-. 

5 	c::i.tar: rLtmill1gL. 

5.1 	For 	1: ha tthe ree pond en ts 	c ommitted 

menifest error-  of law aparenl: on the fac:e of the 

COrdS in not ptpo :inq the written e::<aminetion 

as has been clode by the other Ra:i lwey Recruitment 

Boards, The dcc:: :L s :Lctn me k I nq process also vitiates 

I event considerations which nun lit to have been 

taken note of have been :Lqnored 

5.2 	 ::( .5.F the app:i :icants whoa Are e].qiblc 

in terms of the Emp I oymcn t.. Notice No.2/99 li\' 

correcpondinq r- iaht to thpp1y for the post and be 

considered for eopc::i:intment Non--recci. pt  of call 

:i?tt -s, by the epp].i.. c:cnts for whatever reason 

the 1ef ore  • amounts to den ic :i of eta I :1 ty of oppo r--

toni Ly in matte re of pub I Ic employment wi. th in the 

flE.efl op of Article U of the Constitution of :[ncia. 

5.3 	For Lha. t the impuqned -action of hold :i.ng 

wri. t ten e ::< em I not.! on on 217 31 2i2 1 w i thout wide 

nub 1 Ic: I ty is an orb I ire ry and on reosonab 1 e act ion 

and as such Is vi,nlet:Lve of Article 14 of the 

Cons ii tut ion c f In1d i.e The Respondent. No 2 c:ucj hi to 

have p :i yen wi. de public I ty ape n - i from I esiul nçj c 1 

:1 e tiers as has been done by other RRBs 

Con t:.r.::l 

—e 



1. 

5. 4 	 FC)r• that 1 he: ree. jon den 1:: Nc: ,, 2 have miser- 

:i y fa.i led to take note of the relevant c:o ns:i.de - a. 

'Lion 'i, e • pos ta. :t. strike in ic:: Id :i rig. he vri tten tee. t 

on 07.01.2001 as s: hedu :t ed ear 1 ier In v :i..e; o 'f the 

posta. 1 str':i. ke t''e:? examination ou.c,ftLtc: have t:)ee?n 

r:i.::)s tpon d for the ends of J us:.t I c::e as has been c:lclne 

i::)'v c::T.:"E?r" c:j::I.D. 

5.5 	Fc:'.t 	the 	legi.. t:Linaj::E? 	expec:tat:i.on 

an:i/or the rights of the app 1 .ic::ants to participate 

in the select:Lc::n ::Yr"ocess in view of their eligibil- 

ity i r' 	' 	he 	'. t...' - 	manner  

o be 	r e . Thne R espondentsi iL to - L 

respr'is I. b 1 e manner, 'jhi 1 c dealing vi t.h rig hts of 

c:it:izen c.juarani:eed by (rt.ic:le it of the ConstitL' 

t:Lor'i 

	

vt ha tt he ac: 't. on of the 	es. poncien ts 

OL..cj h t't.c:3 	hi3.vvl 	c::c:n 'fo r"3nEci to 	t'1c:' 	rE? p1.3.1 yemen t 	of 

administrative fair play and doc: trine of ac:tinq 

fa:Lr 1 y. To the a'for'ee..ei ci extent the imI::uQnEd ac:t.ion. 

is v:.io 1 ati.ye of the r"3.3 :t es of natural ,j 1.35:1 ::e 

7 	 For that the ma lafide exerc:: lee of power 

by the Resocnden tsand more pa v' ti c:: ui or" .L y the 

sponden t Nc: 2 has to be in ferr"ed •f corn the fec;ts of 

the pr"eser'3 t c: ase as well as the at. tend ing c: :L rc:um-

sac::es 

Cc::nt:cl...... 

I 

AL 
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58 	For that in any view of the matter the 

.irnpuqned ac: tion is legally not sustainable and the 

same is liable to be set aside and quashed 

6 	 Dta i is of remedies exhausted 

The applicants beg to state that they 

have no other alternative remedy than to approarh 

this Hon ble Tribunal by way of filing this applica-

tion under the relevant provisions of law 

7 	 i1;: 	t previ r ly 	EE pending  

before any other Court 

The appl icants further beg to declare 

that, they have not previously filed any applica-

tion writ petition or suit before any court or 

aLthority or any other Eenc:h of the Hon ble Tribu-

nal regardinq the trieve,ri'ce for which this appi ic:a 

tion has been made nor they are pending before any 

one of theme 

Relief souctht for 

On the fact and c: I rcums tanc:: es 	the 

appi icant:s pray for the 'fol lowj.rq rel .iefs 

Contd. 	,, 
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I 16 

Fr r a declaration-that the writ ten t_es t. 

held on M5. 01.2POI pursuant to Employ-

men t Not.i c:e No 2/99 in respect of posts 

covered by Cat?qc.)ry No.06'  is i ii eqa I 

nt.Al 1 and void 

	

b ) 	Tc di_ rec: t the respondents to ho? d a 

fresh wr:i ttan e x amination for Category  

No. 6 post by qivinc wide ub? iL.Lty 

	

(c: . 	To direct the IEspondenL.., to hold the 

pv am i_na t:L one in the Centres noti. f ied in 

the ::iflp I oymen t. Nc: tire 'No 2/99 on y 

	

I ( j 	To direct the' 	' U I 	' 	 U )i . 	 r fl 

net one under" the Rail way Re:.ru. tmen t 

Bra rd Guwahati at Giwahat i on .iy 

c:: 	 To 	'''' n y at her orde r/o riei:. as f  hi. a 

Hon b I a Tribunal 	may deemed 'V it and 

proper.  

I i award cost of r'j 	r 

9.  

To 	issue a interim 	direc:tion to the 

not to publish the results of the 

CDr) 



El 7] 

tritten examination held on 07.01.2001:in respect 

of Category No posts without leve of this 

Hon'b!O Tribunal 

10 	 L 	 tsaJa tyct 

Par(:icu lar of IPO 

(:L) 	I 0PO No 	 be 4:21920 

• 	 1ii) Date of issue 	-. 24.012001 

(iii )Fayable at 	 - ELwahat.i 

12. 	List of Anne::<ures 	As stated in Index 

Verif.ication 

C CDfl t d 	p / 
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V E F 1.  FlC  B  1 1 0 N 

I • Shri Mr :i. du I med sn of I a tE SU 1 emar 

Ahmed 	;qd abo!t 	years r'esidet of Jan a path 

Lane F 0 Sec hi Va 1 aye 	Hat ineon (3LwJa hat 1- 701 

(ssam 	dc:r here y so 1 i:mn :1 y sf f ±. rm and ver i iy that 

the 	ate temen tsmc1e in pa req rapha 4 1 	4 2 

(Ff' 49, 411 432(rf 41 415 are true 

to my knoj :t ado a t hue made in parsq raphe 4 3 4 4 

45 i:[(pt) • hL:7. 4.8, 4i[ and 4.12(Ft) bainq 

mat t.er. c: f racc: rd a re tr us to my in formation de-

r i.ved theraf mm and the rest are my humb ta su bin is" 

alone before this Hon his Tribunal and I have not 

suppressed any meter is :t f: te of the case 

And I sicin this verification on this the 

.1t 	
of January 2Qf?J1 at fuwhati 

:. 0 A NF T 
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STA DR . • . 	 S 	 • 	 . 	 . 

SATURDAY, NOVEMBER 13, 1999 • 

:. 
••• 

- 	. 	 [M1WAY NOTICE 	 1 	• •• 	
fcs in aiiyoihcrrorinexccpt Bank Dr1L/l1'OwilI notbc accepid.Thecarninationfcess not rcFundablc 

it/N 	 1 	.- 	utnicr any CirCUtttstanccS. An application not accontpaiiied by Bank Dritui/IPO for the ttquiste amount 

R,ILVAY RECRUITMENT HOARD 	
will be suntivarly rcjccicd.Thc canddaIcs should write his/hernome, lull address, Entploymcnt Notice 

,... S.S 	 • 	

STATION ROAD, GUSAHATI.7SIOO1 	S 	
No on the hack sitic ofilie Hank DrnuI1spcc provkied in the IPO.Thc particulars ofthe Dank DriMPO 	I . 

OBGUShOLI 	 LIJLO\'ME?iT NOTICE NO. 2/99 	 • 	• 	
nhould he ittdicted in the spacc provided it lto prcncribcd nppIicOtOfl rormat ottched herewith. 

• 	 .. 	 . 	S 	5• ENCLOSURESTOTlIEAI'PLlC/tION . 	
. 	 . 	 . 

St OF PUBLICATION • 	 13.1 1.1999 	• 	 :1 	: 	 S 	 The lollowing cnclosurcs tOuld he firuttly stitched along with'Ihe Application (OrUt. If any of iheac an 

:.E OF CLOSING 	: 	31.12 999 	 . • 	 . 	. 	
S 	notscflt ornent scparatcly orsubseqttcnt to thc receipt nithe application the application will brtjCtei. 

Applications ar invited in prcsciibed forms in thc profo(ma atp1icationgivcn below Uo be neatly typed 	
The enclosures arc : 	 • 	 . . 	 . 	. 

	

one idc only in a standard size paper) f the following temporary posts likely to be permanent ip th 	! Dank Draft/ll'O fthe required amount towards cnarniation  (ccslposla! chaiges. 	 . • .. 

theact Frontier Railway. Applications complete intall  tespecto along with required enclosucea sh&tuld be 52 Three 
copies ol recent flaSn-PO OiZC photographs, on patted on the application in the space ptovidct 

S 

 
to the Assistant Secretary, Railway Recruitment Board, Station Road, Guwahatl.781001 Assain 	• 

any two 1rrnly stitched with the application.ThC photographn should bearthe aignatureofthccandidate. :

5 3
rdinary tost onty. so u to reach the Boandsoffien on or before 3l.12.l999.The applications can also be 	

(a) Attested tnie coics of Caste CefliIieatc. from conhietent authorities in the case of CIST(OBC 

,pcd in the Application Bos kcpt in the RRB Office. Guwahati upto 1 6.00 hrs. of 31 . 1 2.1999.  A special 	
candrdaten. 	 . 

UtiOfl Of 15 dan will be frantedlor the candidates of Andaman and Nicober Island. 	
For OBC, the caste cciflcatc ohoutd be in the pfonna given in Annexu 	A'. 

Employment Notice No. Category No. and Name o(thc Post, againstwhieh the candidate applies
S 

must 
 5.4 Attested true  copy  of Marksttcels  and  other Certi ficates of • cdueutiottal quaIiflction. 	• 

rriticn on the top of the coser ènvelop.. 	
Attested true copy of documentary evidence of age. i.e. HSL.0 Admit Cud etc. 

Name n(the past 	• 	 VACANCIES 	Agu Sc. 	T,ainin 	Educuti nut 	
ttcstcd (rue cop of No. Objection Ccrtiflcate (rotn thâ Cmployer, if already employed. 

and Scte 	 SC 	 . 	 . 	 . 	
6, lOR SERVING IMPISOYEFS 	 ' . •. 	S 	 . 	 : 

	

. 	 ST I OtiC 	Uk 	blat 	(yra) 	Pcnad 	QuulrOcairor, 	• 	 S  

A'vv I cc Jr l'.ng neer 	t 	I 	13 	6 	1K 	

Caiidithtr.n srviirutt Govt Qust Adntn OflrctfOrganisationand Irtalitutesalsould apply ihmighpmscr 

Grs4e•lltwortsl 	. 'ç, . 	 j : , ,. ('il -')o' 
tiuth t \cnr 	 t'ce 	citaitnel or should apply directly to the RRB Guwattti with NO OBJEC11ON CERTIFICATE from 

Institute 	
g 	. 	 . tlietr employer to avoid delay. The last date for apptieation.to reach this olfice will not be entndd on 

PM 	
• 	

•_; 3 
 

T  

 i 	g 	 , 	
OR

account olany delay it (ranuntitting the applicalionby conce rned orncc. No advance copy of application 

• • 	- LCE or itS equivaleni. 	s 	will be entertaned. Applicaliorsn rcccivcd after tlte closing date/hours will not be accepicd. 

I 	2 	4 	20. . Both I Year 	t)egmc in Etecldcul/ 	 Separate application is required to be setli (or each category Contrary to this, if more than one post is Apprt 

rDA

,C.tiant P.a6SQ. 	 . 	
t 	

rnnie ctccnmmuni. . 	 applied for in one application, lire same will be rejected .

fy. Sripnd ( 	 tS1uivalcnl 	
• INVAI.il) Att't.ICAitoN . 	 ,. 	 . 

	

SV.W. p.ti -Ith 	 . 	Ott 	 istrtic5tiuis wtiiclr stiller From tlrc following cictkicncieirregutoriIicn, will  be suntnratity rejeesod., 

dnnTmrnin5 	. 	 . 	 M.Sc. lt'tryaics) wilh one 	
(i) lncontptctc/cligibieappiiehiiunsor appticationsnsadeonnewspspercu(tingS.(ii)UnSigncdaPP1ii0n. 

. 	 . 	 . 	 . 	paperonhtrcrrnnicul 	 . (iii) Without Bank Draft/IPO or Bank Drafi/IPO for lesser amount, (iv) Without conspletelpcoper 
. 

A5'yrvnt,ce Seci,on 	_ 	 I 	2 	3 	20-  B h I 5' 	BF(I5I 
Phyaca. 	 encIsurcs. (v) Unattdvtcd or self attested cspics  or  documcnto. (vi) Applications submitted by the 

EApinnrr (Sinnl) 	 32 	
.re,onC,t/ 	 candidates who do not fulfil the eligibility rileria. • 	 "". 	 . 

: 	oyny. Ra tOOB'. 	 BE (Tctcconrruniearinni 	
8(a) The certificates, Bank Drafl/IPO, photograph etc. received ocpsstety subsoquent to the rcceip o 

Rs.
Suçvnd 0 Si 65001. 	 • 	 . 	 0 	 • 	 the applicationwilt not be connecledwitls thcipplicàtionond such iucompletenppiicationwill be rejected. 

P.M.-,ih DA donng 	 I . 	 S 	 summarily. 	
. 

r1:::°1 

Jr Eu inner. - 	3 	3 	 . 

•: 	 • 	 . 	 . . 8.(b) Candidacs sut,initting duplicate aiplicalions  toit 	some post will not be conside red ven  it  

II tiirel,icilt 	
4 	to 	. 	 ltoih 	rnvnths Dptornuholocr n 	 a candidate gets selected inadvencotly he/she will not be ofTered appointment mIcron. 

Stipend Ra 4yy;  in 	 • 	 • 	 . 	 13 ycarscourselrnma 	
Free second class Railway Pass as and whenadmissibleis given by the Board to use candidatea who 

e.te Ra. 433125. . 	 . 	 recognised hstiluIc) 	
belong to SC/ST community or who are bonafled dinplsced pemono ifhnhvhca they ate called (or written 

625I. P.M. dunvg 	 . 	 . 	 . 	 exatninatiots. All other caisdidates called for are to opear at (heir own CosL 	 . 

. Trarninprrrsr.dScale 	. 	 . 	. 	
0 	

0. The date and veitue oftIse written examination nndintcrview will be lined by the Board and will be 

Apprentice Srction 	- 	•l 	I 	3 	• 6 	O• 	(loth I trot 	l)cgree in Civil 	' 	

lticeligiliiccaitdithtien inducoutsc, Request furpostponcntento(theeoamin&tiols/ifltcricW 

Engineer IPWar) 	 3i 	 Fngineerin 	 • 	

attd change oIcctttrclvenuC  will  not be entcrtatncd. . 	 . 	 . 

	

. 
c,_ @ it,. oSt/il. 	 . 	

I I . CANVASSING IN ANY FORM WILL DISQUALIFY A-CANDIDATE. 	. 	 S  

PM 	• 	 • 	 . 	 . . 	 12.  'tltc decisinit of tire ltsnrLl is all ltInitCrc., relsling In cti(ihiUty, seccptonce or rejection of the ipplication. 

.. 	
rrcn;: 

Jr. Engraver 	9 	- 	1 2 	32 	53 (h') Both t Year 	DipinnrainCivilltlwtrient 	. 5500 of free Railway Passes, penally for false infornsstion, ntode of sclection,eonduct o(sn.nsinasion. 

~t;;eld •  Ri. 	• 	• 	 " 	
Mechanical Engineering 	apccd,practical test, inlerview, selection allotment of posts (0 selected candldotes etc. Will be final an4 

binding on tire candidates and no cnquii' or convspondcace will be cntcrtaind by the Bound In thi 

. 5 A'prrvlirrt)n5cl . 	• 	 6 	8 	• S 	24 	41 	(8. 	Male. 39 Weeki a) Mulricululinn p55% or 	
coiiiicction. 	 . 	 S  

27 	 ilsrquivalenlorlrnlhctaau 	13. MOI)t! OF SlLflCllON • 	 " 	 . 

tvnd 5! (Ia. OO/. 	 . 	 . 	 Falundu,d puss under. ' 	 'fh selection Wilt be modeon (to bSsiaolwrittçu cunmination, speed teal/practical test. inl.etYicWetC. $3 

inIt.c 

hI 	
5+2 Syslc 	 per R,ilway Bosrd 5 gui&lincs Merely sall5flng the educalionat quali ficatIons and sIte ige pcescrtbed 

Sv.i, : it,. JOSO-'S9Of. 	 • 	 b TI PLS 
	 itself will not conssiiotc a right lobe called for hn written ensminatiOn untesa the candidalei Mliii odice 

	

. 	 , 	
ysra COur,rinnfl 	':: 	

coirdilinlrs/rr1uirctllcnls 5Ivcti in ttrc Employment Notice. 	• 	• 
• 0 , 	

follnwin5 Trades 	
TIre vyltabus for slic written exaittination will  be gciseraily irs conformity with the educational sundanla 

. 	 . 	 . 	 It) Pillerl2lTunscr 	 and teettitical qualil'icalions prescribed f o r the various póts.ThC question will be of objective nature on 

. 	 . 	 S 	(3)Machinisll4ltilecldcias . 	General Kttowlcdgc, Gctierat tnglisli, Intelligence, General Arithmstico mid (herniated aubjeess so the 

	

0 	 • 	 . 	
( 5)tnslrnrucnl;l Mchanic 	respective categories subject In minor variations. The written seal Will connist of one oitling  of  about.2 

	

\/2' 	 (6) lId. At Air Cóndition 	hours duration. 	 . 	 . 	 . 

ngMechanicUlRado& 	15. m Railway Rccnlilnsent Board, at its discretion tssay hold sddisional written ieat(sypractical/apdid' 

	

C:.Qb 	 wright/Maintenance 	
tcnl(n) and/or interview, ifeonnidered nccessanr, foruilorfor a limited nnmberofcandidales iseluding 

A' a.Y' 	)" 	 S 	 Machanie (9) tilecr,nniea 	. 	absettlecs SS na".bc deemed t'ithn.thc  

'a 	) 	
a,,, 	 ::: : 	

Moms 	16 It is proposui to loud Wruttt.n Lsain,naliofls at iinssikia Luwding and Attpurdnnx also If itecabalc 

tn 	QC 	 Wircninn & Iracior 	
nunther ofcandislalcn are witling to appear In those centres...... 

r\Jvi 	• 	 , 	 MvrI,wiu I t 21 t)iu,ul 	17. 'Ike ippuintineilt of cantlidalen would be sulsjctjO their being round MdicallyFit nthe pprvpiiate 

- 	 S 	 ' 	 S 	 • 	
McaI,wiv -- - .. 	..Medicl.classificalIOi i 	 . 	 -S..-.-. 	 _S _S  

: 	 ............. S 	

. 	 • 	 S 	 .. 	t) . 	 .. 	 Id. '(tiC eleclinir if the caintidntn by the ICOitWOy Recmitmcnt BOI does nca confwwy dt 	n SM 

. 	. 	- 	 . 	 . 	 . . .. 	 . 	 . 	 Act Aptua,Iicc,lvp 	 ainlittalc for tiC paint. 	 - 	 S  

. 	 . 	 . 	 . 	 . 

0 • 

	 undcrihcAt,pronhIcciIp 	9. 1lrc Railway Recruitineirt Hoard a not responlbtt  for  any tnadvertmcnt errors In pnindog of the 

IS. 	Aj.Jvvnhirn Jr. Enrn,r,. 	- . 	 -. 	 I 	I 	2 	IS. 	(loW 	I Year 	DitilolnolnCtvii/ElCcirlcSl 	
notification. 	 . 	 . 

It (hVi'ii.shópl 	 30 	 /Meehanieal Euiglnecrillg 	20. 'tue Railway tCecruittiiciit Board Snot renpotisiblciør any postat delay or wrong dclivcoy. 

Si,yend Q Ri. 
	(S.S. Singtl). 

I' ii Scale Ri..c(X)O. 	 . 	 Insliluic.  chainaw 

Itcr jy,
32. 	rsniicr Seeiivn 	- 	 - 	- 	1 	I 	20 	110th (Year 	t)ngrrc in Clvii Engineer. 	 . 	 . 	 r 	

Railway Recmllmesfl Bo. Guwsbad, 

EO5iwCI twoAshopl 	 32 	 Ing (ruin recognised 	 . RAILWAY RECRUITMENT OARD: GUWAHATI 

	

hi. laWS' 	 Univevily. 	 . 	 API'LICArION FOISMM' FOR ThCIINICALAND NON.TECHNICAL CP'EGORS 

PM Sav K. hM.O• 	 0 	 (To be filled by the dandida te ltsis/hr own h11ni.Iwriting) 

to; ApyrrOlici t),aliinon 	t 	- 	 3 	. 3 	7 	if. 	110th 2 Ycis 	I)ipiniiia in Mcehaincsll 	
Ia,  

SI,rnnJ 	 30 	 . 	 litecirical tinncering 	ike Cttairinnii 	. 	. 	 . 	
Serisl No. - •-'-- 

	

4i.I. nh lIft, dunn5 - . . 	 . (miii a recognised 	Railway Rcemilmeas Board. 

	

Triining. Scalr 	 . 	 InsitiorS..... - . :. 	Station Road, Cuwaliati'78100t. 	- 	 . 

- 	 'i 	 I hi.ri.tiy apply for rei.ruiiiiittt 10 lecliuicai/000 tech cal catcgoncs of posts in the Railway In reapolsul 

N .D. (i) A general reIa.sau 	its opper..age:linsitior aIlcdunitie/lstegorieSdiEaildidalen Itavg been to employment Nolice No. 2199 dated ...................... 

en by 	ca,c hcs de he age rclualion given in Para 2 lbs relanation is applicable upio I . I) CuiLgory Na 	 r 	 PASltiiIuP.E 
&-worsFs) 

-'----- 	 T 	 SIONCO COPY 

'Fhe cndi les.Illlhlj)Vc cquited requiile qüaliflcaliólls'hl'the inieoi SUlfItliSSiOti of tile 	h) 	l'itsl aispliell 10.....................................V" 	" 	 --- 	
OP YOUR 

	

aiij,n. 	 • - - 	. - 	 . 	
50 	

. 	 in scale 	...................................... .. 
. 	 RECENT 

ERAl. l,srKucrIoN 	 . 	 . .0 	 . 	
j 	Division opted ........................................

...•. 	 PS 

It Aililifi VIAl l(i'.S USI I) 	
(In order of irL1Lri,tii. Iiitcnkr,/Luttldtng/AiiPUrstUar)  

50aSchedulcdCasIe,STnShcdUtedTrihe.UR=Un.ReserCd,OUC)iherBswaCtavs,'om0r 	d) . Medium oF'euaittitialioi..... ......... . ........................ 

Itask Trinin, -  li'Onlndian ibotal, OrderESM=Cs Service Mail, L=Ucense Course in Cnginceriitg. 	. --(I-Iiniii/Engiki) 	... . 

1.2 The lsu,isherof vacancies shownmay ha increased or decreased. 	. 	 C) Eaamin:ition Centre ...................................... 

i:i SC/ST/DISC eandidaics can apply agSinst URpuDu but they will ha tconipete will, UR candidates . 	 (In iititr iii prfa'retiee Gnwahiatirni,5Ukiaanidii/AliPUrdUaz) ) ) P 
iihi.iut çtJimin( Sny retavation. 	 , 	 , 	 . 	

2. lailiculars of the ltaitk Draft/It'D cneloed towrdO snniinaIion fees 

. AGFI.l%iI'I' 	 .- 	 0 	 Nrnfle.(s( the blank/FIrst OIiie 	. No. of tire flank Dm11/IFS) 	Dale of Issue 	AmrnIARi.) 

2.1 'Die 5gcwiil be iect,oned as oil Ot.Ol.2000.i'lte upper age limit is rct,sable asunder: 	 ..................
.....- - 

a Ill'S earS  for  SC/Sf esiididles and by 3 years for OtsC calillidutet. 

hI lip 	eaia tar ttosal'id displayed GoldOtnilli. 	 . 	 3. 	a) 	Nanie olIlie e:oldiclail..  .................. ..  ......... .......................................... 

	

ill se.iis in S':ilu' of pkynitiy tianihicapped 	
0 	 (in biuk Idler ti Ungiisli) 	. 	 . 

.. 	 . ......... .,-......,•,'':., c 	 1.1 	N,iin,' ic 	bl,ii,it-ni,ii1'n s,',tifit:,l:.................................................... . 	.... 
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• 	I 	Ct Nn & 	 Dale of Name of the candidate & address 	 'i
j 	 Roll No. 	Uxamillation 

ABHIJIT DARUAH V. 	• 	'•' 	6_2/99 42600724 c7/0/001 
BAMUNIA AILOIDHARI VILL((3E'.HI 	 .- 
P . 0. - CHT I A GPON 	fl ''•'•'•., 	 Examnrvtnon Centre 	- 

DIST— DIBRUGARH 	 •. 	PUB. GUWAHPTI HIGH SCHOOL 	 . 
ASSN 
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in second class only onn L. 	. J it 	_ 	stn. ard back. 
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I xxxxxxxxxx 
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NOTICE FOR WRITTEN EXAMINATION DaiedO5.122 

The written examlflat 	
aQelflSt Empl°Y 	

nt Notice No.1! 99  

Category No.04 (Radl0YPt0t) and reIImrY written 

examination for Category N0S. 
06 (Pharmact 08 (Staff Nurse) 

and 08 (CMA.) will be held on 1.12.2000 (SundaY) at 
LUCkfl0W. 

Call leltera to the eligible andat 	
have been despatched and those 

candidates who do otecelVe their call letter should contact Railway 
	S 

RectUltmt Board0t 	
ORM Office Complex Nawab VusUf Road 

	
'I 

llahab3d from 
26.120Q0 to 29,12,20° between 10.00 

hrs to 1700 hrs 

aon9 vth one 	
as pasted on the 

appllcatlofl.borm for 
 

issue of Duplicate Cal\ Ltter. 

The candidates Ofl 
reçelt of their call leer5 should cheek their photO9Ph5 

	 . V 

 43 

and ensure that call letter is stamped by RRS office. If there is any 
dIscrepancy in photograph or it Is not stamped, they should coptaCt RRB 

	 V  

0fce for rectlflcation on the dates specifled. DupilCa Call Lqters 
will be 

lssued to only those candidates who5 name Is available In the fls of eligible 

candidates.........V  

' 	
The examination entre5 fol wrItte'i thaminatlon dated 31 j2.20O0 are 

located at LuCfl- 	 . 	

' 	,.,rCHAIRMAN 	. V  
14 

• fr 

') 

- 	•- 	 ----------- 
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Ir' RAILWAY: RECRUITMENT BOARD, ALLAHABAD 

I  i°N
Nurse CMA (C?t. 04.QS,O & O8s,pectiveIY

ritten examination against Employment Notice No.1199, Category 
o. (Radiographer) and preliminary written examination for 

Category Nos. 05 (Pharmacist), 06 (Staff Nurse) and 08 (CMA) fixed for 

be  held  (ii) pt.14,?Qt,rit LckflQW, 

Call letters alreaJy issued to eligible candidates for 31.12.000 will 
r?,main valid for exan on 27.01.2001 at the same centres with no change 
dxcept that the exn will start at 14.30 lire. Insteadot 11.00 hrs.' 	t 

Call letters to the eligible candidateshaye been despatched and those 
candidates who do hot receive their call letter should contact Railway 
Recruitment Board Office, DAM Office Complex, Nawab Yusuf Road 
Allaabad on 22.$31.20001, 23.01.2001 & 25.01.2001 between 10.00 

L

ew

tspa0 lire Instead of 26.12.2000 to 29.12.2000 as notified through 
s on 0512.2000, along with one identical black and white 
 as pasted on application form for issue of duplicate call letter. 

a call lettejs will be Issued to only (hose candidates whos 	n 

 aminationcentres
xamination dated 27.01:2001 gre located at Lucknow.

CHAIRMAN
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Employment News 30 December 2000 -- 5 January 2001, 

1 ' 1 "•1 

IMPORTANT NOTICE 

i: ExtonsIo!,_I.2!!JL!i! 
In view of the Postal Stuie, the closing date of Employment 
Notice No. 212000 dtd. 	11.2000 is hereby extended from 25.  
03.01.2001 to 18.01.2001. Other things remain unchanged. 

21 ExaminatIons schedule  
The written examinations or dilferencate9OrieS of post will be 
held as per the following schedule. 

Si. E.N... Cat. Post 	Date of Wntten Time 

No. No. 	No. 	 Examination 

1/99 	10 	Radiographer 14.01.2001 , 11.00 to 
13.00 hrs. 

2. 	112000 2 	Tr. Jr. Engineer 14.01.2001 	11.00 to 

Gr.11 (EIec) 	 13.00 hrs. 

CalIlotters have been issued to the eligible candidates accordingly. 
If any eligible candidate does not receive hlslher call letter due to 
postal delay he/she may collect duplicate 'cell letter in person from 

• RRB Office between 10.00 hrs. to 15.00 hrs. from 11.01.2001 to a 

3.01.2001'v 	' 	
; • • 1 ''V 	 ""' 

HpatO2O.12.2000.' 	 ,.. 	•., . 	CHAIRMAN 

..'•. 	....'. 	....,,. 	 .. 

.••,. 	, 

,., 	,,•• 

0 



EmpIoymeñt'Nws 23-
)t 

 29 December 2000 

Raljway .. 

Recruitment Board 
Ajmor'' 

Second part ofwrltfen examlraon 
of category no. 2,Deslgnatjon Prob.. 
Assistant Station Master under 
employment notice no. 1I00 
scheduiebn7t january 2001, is 

fo strike of Postal 
.Eñiployee. It Is expected to be held 

i; 	028h January, 2001 at 1000A.M. 
0 	 •. 

. 	Chairman' 
Railway Recruitment Board, 

0• 	 Ajmer 
EN 3/94 

,. 

: 	 . 

61 

VIA- 

C ce  

p 
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Ntmo of the cqdfrJ3e t address 	 tg No. 

( 	. 	r I 
1iL'H:'I 

SLIIc'T\ 
 

1)0 I1f)I..J'Jy, 
PCI --(L 1 URD1JAR 3 LJNC 1 1 ON 
F) 0r. - JI;LV•;IC tF: • liD. 
rit CODE 

3cl iiROLLNCI._j  

Tm fl 	 - - 	ftf ftt 1 TN 
EXAMINATION_CENIRF 	 DATE & TI4E OF REPQRTIN. 

IJDi 	O7/D 1 .2:001 
H . SCHOLII. , 	fl I N;R , J3f: 	0 	('0 Hr 

(F N,  au 
Prst appliPrf fnr 

. r . JE Gr •... I 1 (F'. 

5•  
L. 	

(:J9 ttjrri ? 	3ft;fl 

;( NIl)I It 
 

• 	 t 4f 
RAILwAy RECRUITMENT ESOARD, GUWAHATI 

• 1 

L 

C 
0) 
0 
E 
Cu 

UI 

0) 

C-, 

0) 

0 

£ 

cv 

I-I 

1t 

6 
i int 	

( 
 C:1 I1Iidates Signauie in 1"esence of Invigilator 	nvig1ator - s Signature 

-----)< - ---- 
--. ------<------------<..--------------- --- 

Please tear off along this line and retain for your record S1 $TT til, 	Fk) - 781 001 
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N3fl1Pohc:3flrate&address 
No. 

Ill CatgNa.&_• 
Exir ion 

3l1i;jIj 
'- 

1 

• • 

c 	It 	lll)ifll 	fH 
____________ 
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11 	Examination Centre 
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tGIJWAHATI nrj cti 	rily flow sin, to stn. and buck. 91II 	'1 	10 4-f1 	r1TI 	f: 	 I 
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ADMIT CARD FOR WRITTEN EXAMINATION (Not Transferabh) 
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91T9 	 ft4ig t1  Ta 
Please tear off aloit 	e and retain for your record 

TR,Tj1t - 781OO1 
tAILWAY RECRUiTMENT BOARD GUWAHA 781 001 

Lr) (r 	i 	t 	 T. 	 I 	M i1I 	:D~alf

Name of the candidate & address 	
Roll No. 	 mination 

5ijPTA SEN 	 . 	 99 12609312 7/01/2001 

SLIBRTA SEN C/O SUDHIR CHS 	 .. 

RLY.QR.NO  1 	 DS COLONY, .:. 	

ination Centre 	 ) 

FO_Lfl-UFDUAFJUNC1I0N 	 .AL EHD1JR SHASTRI HINDI 

Please read and follow the instructiOfl overleaf. 	 . UzM TffrM Asstt. Secy. 
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TR 	 __________ 

	

by the Sender. 	 bytheSonder. 

ktL50.00 RS. 	 Fq1O.00Rs. 

	

• 	 POSTALORDER 	 POSTAL ORDER 

A 

	

To whom paymble 	
C 	

To whom peyabI6 ..... ....'. ... 

.. 

amm 

	

At What Otfica...1' 	 At whet Ot1ice.. 
c 

........ 

	

Wliøthu, C!OI5ad 	 Wheihe cio..eC .............. 

Data sent ........... f..J..J_...  Data sent .......... 

5G 763490/ 	24E4J1674 

T4'UUCOUNTERFO,L COUNTERFOIL 	

UNTERF 
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To be detached aniopt 	 qT To be detached and kept 	
by the Sender. 	

and kePt by the Sender. 	 cTv 	
der by the Son 

*67 50. 	 ' 50 OOR OORs.!' 	
POSTALORDEA 	 1O.00RS. POSTALORDER 	

POSTALORDER Mi 	 I

-------- To Whom payable 	 To whom payable -  

To whom p0yabl0 

...................... 
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' 	AtwhatOfficeGPFOCrtiy: At what Office 	

-  
Whethurcros,.. d Y/ 	

, . . 
At what Office.......... 

: 	Z 

	

Z
- 	II 	 Ltcroasod... Datosent 	
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C 	
nato Will .............. 
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by the Sender. 	
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g'5O.00Rs.'. 	 TI10.00Rs. POSTALORDER 	
POSTALORDER 	

- • POSTALORDER 
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hom P1W 	
To whom payoblo JL.Li. 1 	I 	

To vhom payable 

	

(.Lr:! ; 	 A/ 
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At yhi3t O1ti' 	
At whet Oltico.'° 	

At what 	 . 7,77 	
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L'O.. R//Ofl/15. 	 • 27 .9 .2000 

Sub : Selection oE VCRC for the Session 
20002001. 

40 ( UR.20 	C - 	 7 	 ) 

1 • 810056 ;aUtat .  ho nick 

2 • 84 o0,t927 silresh Kr. 

82 o1494 oefl Ao' 

94001857 jy 

81000369 Hri 	ankar Prasad 

J'flJfli 	ahii 

81000745 1\fli 

81000111 Srri.t. rr. 

81001027 jshreSarMa  

84001942 Ibinct 	tj 

34001746 vijy Kr. 

810034 4araiSh Kr. 

$2001405 ::uhi 	inhi 

• 8400 3 	13 R nvetr Kr. 

• $1000012 oUtti )utta 

81001009 iufl Mun icik 

81001198 r4aumita Roy 

84001749 jayanand Kr. 

84001860 ash 	Ja' 

82001478 i;h&thi Ua3 

84001905 vtmr Kr. 

84001341 iite 	).'raad. 

84001334 t3noj 	thu. 

84001929 1ae' ;ooi 

contd... 



84001873 
11 

82001418 

84 00 179 1 

84001862 

84001800 

83001740 

82001302 

820011540 

82001414 

63001601 

83001705 

83001606 

830)1689 

83001595 

83001677 

Ajay 

131p1rb Lis. 

Prlt9m Kr, 

4(et shingh 

avi qanjan 

Lwky Sargiary 

rui Paswifl 

Ay an <r. 

anJeev Kr. 

i4orbut Kujur. 

!3idyu.t 30O 

njee. Jony iiyga. 

Rabin Kumar HaflBda 

1Warc Lyngdoh 

Devar&i Mob an Voog. 

:3c/— S.S. Siflgh *  

c h i rm an 

\ç\J kY'J 
H 


